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PRO . RUP CHAND PAL 
(Hooghly) : Sir, I have already drawn 
your attention to the reckle sand 
mysterious purchase of shares by the 
Unit Trust of Ind ia of 17 Birla con-
e rns. 

MR. SPEAKER : We have already 
asked for that and if something is sub-
stantiated, I will do the needful. 

DR. SUBRAMANIAM SWAMY 
(Bombay North East): Will you ever 
all 0 a di CU~ ion on Brahmachari's gun-
funnin , Sir? 

SHRI RAM VILAS PASWAN: 
Now there is a smuggling charge also. 

MR. SPEAKER: This is already 
with the Police, Sir. 

DR. SUBRAM4-NIAM SWAMY: 
But the House should know. 

MR. SPEAKER : If something is 
permis ible under the rules, I will allow. 
But otherwise, when it is under investi. 
gation I cannot allow aoy discussion. 

(Interruptions). ** 
MR. SPEAKER: Not allowed. 

12.06 brs. 

PAPERS .LAIn ON THE TABLE 
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Notifications under National Cadet 
Corps Act, 1948 and an Explamdory 
Memorandum In regard to tbe Notifi-
cation Rel'iew on and Annual Report of 
Bharat Dynamics Ltd. Hyderabad from 
1982-83 etc. etc. 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS AND 
WORKS AND HOUSING (SHRI 
BUTA SINGH) : Sir , on behalf of Shri 
K.P. Singh Deo, 

I beg to lay on the Table-

(1) A copy each of the following 
Notifications (Hindi and 
English versions) under sub-
section (3) of section 13 of 
the National Cadet Corps 
Act, 1948-

(0 The National Cadet 
Corps (Amendment) 
Rules, 1982 published in 
Notification No. S.R.O. 
168 in Gazette of India 
dated the 10th July, 
1982. 

**Not reQor~ed , 
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on The National Cadet 
Corps (Second Amend-
ment) Rule, 1983 ubli-
shed in Notification No. 
S.R .O. 1 1 in Gazette f 
Iodia dated the 10th 
July, 1982. 

(iii) The Notional Cadet 
Corps (Third Amend" 
men t) Rules, 1982 publi-
shed in Notification No. 
S.R.O. 184 in Gazette of 
India dated the 17th July, 
1982. 

(iv) The National Cadet 
Corps (Fourth Amend-
ment) Rules, 1982 publi-
shed in Notification No. 
S.R.O. 185 jn Gazette of 
India D ated the 17th 
July, 1982. 

(2) An explanatory memorandum 
(Hindi and Engli h versions) 
in regard to the Notifications 
mentioned at (1) above. 

[Placed in Library. See No. L T--
7204r8~]. 

(3) A copy each of the following 
papers (Hindi and English 
versions) Under sub-section (1) 
of section 619 A of the 
Companies Act , 1956-

(a) 0) A statement regarding 
Review by the Govern-
ment on the working 
of the Bharat Dynamics 
Limited, Hyd0rabad, for 
the year 1982-83. 

(i i) Annual Report of the 
Bharat Dynamics Limi-
ted, Hyderabad, for the 
year 1982-83 a]ongwith 
Audited Ac<,;ount and 
the comments of the 
Comptroller and Auditor 
General thereon. 

[Placed in Library. See No. LT-
7205/83]. 

(b) (i) A tatement r garding 
Review by the Government 
on the work ing of the 
Praga Tools Limited 
Secunderabad, for Ihe 
year 1982-83. 

(in Annual Rep rt f the 
Praga Tools Limited 
Secundcrabad, for the 
year 1982-83 along with 
Audited Accounts and the 
comments of the comp-
troller and Auditor Gene-
ral thereon. 

[Placed jn Library. See No. Lf-
7206/83]. 

(4) 0) A copy of the Annual 
Report (Hindi and 
English versions) of the 

Institute for Defence 
Studies and Analy es 
New Delhi, for the year 
1982-83 al ng with 
Audited Accounts. 

(ij) A statement (Hindi and 
Engli h versions) regar-
ding Review by the 
Government on the wor-
king of the Institute for 
Defence Studies and 
Analyses, New D elhi, 
for the year 1982-23. 

[Plac d in Library. See No. LT-
7207/83]. 

Annual Report f Gem and Jewellery 
Export Promotion Council Bombay for 
1982-83 and Review on the working of the 
Said Council 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI RAM DULARI SINHA): 

1 beg to lay on the Table-

(1) A ' copy of the Annua1 Report 
(Hindi and English versions) 


